IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF FEBRUARY, 2024

PREVIOUS INSTITUTION DISPOSAL CLOSING
S.No. KIND OF CAGES BALANCE [FB[ DB] SB[ TOTAL| FB] DB|  SB| TOTAL|BALANCE
MAIN CASES.:- 01.02.2024 29.02.2024
CIVIL SIDE:-
1 | CIVILFIRST APPEAL 13072| o] 3| o1 04| o] 2| 64 66] 13100
2 CIVIL SECOND APPEAL 4988] 0 0 52 521 O 0 70 70 4970
3 | EXECUTION FIRST APPEAL 6| o o 1 1 o o 2 2 95
2 | EXECUTION SECOND APPEAL 24 of 0] o0 ol of o 0 0 24
5 CIVIL MISC. APPEAL 35728] 0| 53| 358 411] 0| 110| 709 819 35320
6 CIVIL REVISION 660] O 0 27 271 O 0 44 44 643
7 | CIVIL REVIEW 915| o] 1| 16 17| o 55 9 B4 868
8 | INCOME TAX REFERENCE ol o o o of of o 0 0 0
9 OTHER TAX REFERENCE 129] 0 1 0 11 O 4 0 4 126
10 TAX CASES (0] 0] 0 0 o] O 0 0 0 0
11 | CUSTOM APPEAL 13 o] 1] o0 11 o o 0 0 14
12 INCOME TAX APPEAL 441 0| 12 0 12] O 23 0 23 430
13 WEALTH TAX APPEAL 4 0 0 0 0] O 0 0 0 4
14 | SALES TAX REVISON 601] 0] 0] 10 0] o] o 5 5 606
15 | TESTAMENTARY CASES ol o[ of o of of o 0 0 0
16 COMPANY PETITION 6] O 0 0 O O 0 0 0 6
17 | COMPANY EXECUTION PETITION ol of of o ol of] o 0 0 0
18 COMPANY APPEAL 8]l 0 0 0 0] O 0 1 1 7
19 COMPANY APPLICATION 133] O 0 1 1 0 0 1 1 133
20 COMPANY SUIT 16] O 0 0 0] O 0 0 0 16
21 | COMPANY LIQUIDN. CASES 35| o 0] o ol o] o 1 1 34
22 | ELECTION PETITION g o] of o ol of o 0 0 8
23 | SPECIAL APPEAL (CIVIL) 32| o 1] o 1 o o 0 0 33
24 | SPECIAL APPEAL (WRITS) 2543 0| 59| 0 59 o] 99 0 99 2503
25 CIVIL CONTEMPT 1901 O 24 76 1000 O 7 64 71 1930
26 CIVIL WRITS 94485| 0| 138] 1450 1588] 0| 248 2599| 2847 93226
27 | RECRIMINATION PETITION ol o[ of o ol of o 0 0 0
28 CROSS OBJECTION 674] 0O 0 4 4 0 0 5 5 673
29 | CIVIL REFERENCE 71 o[ o] o ol of o 0 0 7
30 CIVIL TRANS. APPLICATION 196] 0 0 42 421 0 0 48 48 190
31 CIVIL MISC. APPLN. (WAKF TRIBUNAL) 59] O 0 4 4 0 0 0 0 63
TOTAL (A) 156774| 0] 293| 2132] 2425] 0| 548| 3622| 4170] 155029
CRIMINAL SIDE:-
1 MURDER REFERENCE 1 0 0 0 0] O 0 0 0 1
2 CRIMINAL APPEAL 29840| 0| 34| 268 3021 O 7 95 102 30040
3 CRIMINAL REVISION 12988] 0O 0| 197 197] © 2| 255 257 12928
4 CRIMINAL MISC. PETITION 23572 O 0| 725 725] 0O 0] 823 823 23474
(U/S 482 CR.P.C.)
5 CRIMINAL MISC. BAIL 2345] O 0] 13931 1393] O 0| 1427 1427 231
(U/S 438 & 439 CR.P.C)
6 | CRIMINAL CONTEMPT 20l of of o ol of o 0 0 20
7 CRIMINAL REFERENCE 1 0 0 0 0] O 0 0 0 1
8 HABEAS CORPUS 41] 0] 43 0 43] O 36 0 36 48
9 | CRIMINAL LEAVE TO APPEAL g78| o] 2| 62 64| o 1| 10 T 931
10 | CRIMINAL WRITS 2107] o] 27] 208] 233] o] 30| 234] 264] 2076
11 | CRIMINAL REVIEW il o] o] o o] of o 0 0 1
TOTAL (B) 71794 0] 106] 2851 2957] O 76| 2844 2920 71831
TOTAL (A+B) 228568| 0] 399]| 4983] 5382| 0] 624]| 6466] 7090| 226860
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF FEBRUARY, 2024

S.No. KIND OF CASES PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE | FB] DB SB| TOTAL] FB DB SB] TOTAL|BALANCE
MISC. CASES .::- 01.02.2024 29.02.2024
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 |BAIL IN CRIMINAL APPEAL 5456 0| 43| 170 213] 0] 103 150 253 5416
2 |BAIL & STAY IN CRL.REVISION 4792 0 0] 146 146] 0 0| 177 177 4761
3 |BAIL & STAY IN CRL.MISC.PET. 22596] 0 0| 628 628] O 0| 697 697 22527
4 [BAIL&STAY IN CRL.TRAN. PET. & CRI 1859] 0 0| 182 182 0O 11 190 191 1850
5 |BAIL & STAY IN CRL.CONT.PET. o] o 0 0 0of O 0 0 0 0
6 |BAIL & STAY IN CRLLA 17] 0 0 3 31 0 0 1 1 19
7 |CRIMINAL MISC. APPLICATION
(Arising over Crl. Main Cases) 9711 0 0 62 62| 0 1 52 > —
TOTAL (C) 35691 0| 43]|1191]| 1234] 0] 105| 1267 1372 35553
2 CRIMINAL TRANSFER 87] 0 0 3 31 O 0 0 0 90
3 STAY IN HABEAS CORPUS 14] 0 0 0 0] O 0 0 0 14
TOTAL (D) 101] 0 0 3 3] 0 0 0 0 104
TOTAL (C+D) 35792] 0| 43]1194] 1237| 0] 105| 1267 1372 35657
TOTAL (A+B+C+D) 264360] 0] 442)6177| 6619) 0] 729] 7733| 8462| 262517
CIVIL SIDE:-
1 JCIVIL INTER.CASES:-
1 [STAY INI. T. APPEAL 43| 0 1 0 1 O 0 0 0 44
2 |STAY IN W.T. APPEAL / CUSTA 16] 0O 0 0 O] 0O 0 0 0 16
3 [STAY IN O. T. REFERENCE 114] 0 0 0 0] O 2 0 2 112
4 |STAY IN S. T. REVISION 510] O 0 6 6] O 0 1 1 515
5 |STAY IN CIVIL IST APPEAL 4494 0 2 80 82] 0 3] 104 107 4469
6 |STAY IN CIVIL 2ND APPEAL 2346] 0 0 46 46| 0 0 59 59 2333
7 |STAY IN EXE. FIRST APPEAL 103] O 0 1 1 O 0 3 3 101
8 |STAY IN EXE. 2ND APPEAL 23] 0O 0 0 0] O 0 0 0 23
9 |STAY INC. M. APPEAL 10223] 0| 36 98 134] 0| 129 23 152 10205
10 |STAY IN CIVIL REVISION 626] O 0 27 27] 0O 0 36 36 617
11 |STAY IN CIVIL CONTEMPT 201 O 0 0 O] O 0 0 0 20
12 [STAY IN SPL. APPEAL (CIVIL) 23] 0 1 0 1 0 0 0 0 24
13 |STAY IN CIVIL TRANS. APPLN. 183] 0 0] 41 41 0 0 42 42 182
14 |STAY IN COMPANY CASES 24] 0O 0 0 0] O 0 1 1 23
15 |STAY IN SPL. APPEAL (WRIT) 2258] 0| 55 0 55| O 92 0 92 2221
16 |STAY IN WRIT PETITION 60552] 0| 105) 1293| 1398] 0| 137| 1649| 1786 60164
TOTAL (E) 81558] 0] 200 1592] 1792| 0| 363]| 1918] 2281 81069
2 CIVIL MISC. APPLICATIONS 4460] 0| 52| 242 2941 O 23] 230 253 4501
3 CIVIL MISC. CASES U/S-5 12046] 0| 80| 317 397] 0O 68| 136 204 12239
4 EXE. MISC.APPLICATION 0] O 0 0 0] O 0 0 0 0
5 LEAVE TO APPEAL TO S.C. 1 0 0 0 0] O 0 0 0 1
TOTAL (F) 16507] 0] 132] 559 691] 0 91| 366 457 16741
TOTAL (E+F) 98065] 0] 332] 2151| 2483] 0| 454] 2284| 2738 97810
TOTAL (C+D+E+F) 133857| O] 375| 3345] 3720] 0| 559] 3551 4110] 133467
GRAND TOTAL (ATOF) 362425| 0] 774] 8328] 9102] 0] 1183|10017] 11200] 360327
Dt.: 14-03-2024 16:04
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